STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
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1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated. '
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
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